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FORM OF CONTRACT AGREEMENT

This Agreement is made onthis Q%%W“%%%zbf 2022 between
E-B:0SP Caned n: E%W f - (hereinafter called "the

Engineer-in-Charge being an Employer's Representative”) of the one part, and
Wﬁf Q&ﬁm&_____(hereinafter called "the Contractor")

of the other part. Where as SUPE?IN ENDING§ L?’;'“%JEER’ N.D. CIRCLE NO.

10 DHAR (M.P.) issued NIT No©!/01| B/NRG

) for Operation and
Maintenance of Narmada Malwa Gambhir Link Project zor two years including it's
pressurized piped distribution network for irrigation in 50000 hectare Culturable
Command Area on Turn-key basis comprising of operation and maintenance of
civil and electro-mechanical works of various components of the project i.e. pump
houses, Switch Yards & Transmission Lines, Rising Mains, Gravity Mains, whole
SCADA system and OMS, all connecting roads, Residential & Non-Residential
buildings, Piped distribution network of 50000 hectare for ensuring proper
distribution of water with required pressure head for irrigation up to 40 hectare

outlets and raw drinking water at specified outlets, watch and ward of the
complete Project.

Whereas M/s. %&Deg ﬁiﬂkéﬁwe\'\emxal Submitted tender for
execution of the above work, the Employer and the Contractor agree as follows -

I In this Agreement words and expressions shall have the same meanings as
are respectively assigned to them in the Conditions of Contract hereinafter

referred to.
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The following documents shall be deemed to form and be read and

construed as part of this Agreement:

a) Th?2 Letter of Acceptance dated NYD R B\'\ODQL Memo No ZD‘OS'C%F‘?QZ/ :

2026 ‘ﬁiﬁi@ s 2.
b) The Adde \da nos./ 71&;;9._. S o1 [2022-

¢) Proposal submitted by the bidder along with Tender document for
Turnkey contract with Price proposal (Volume If)
d) Drawing's and Design Parameter’s, Specifications, Quality Control,
Reference information (Departmental Conceptual Plan) (Volume iil)
3 in consideration of the payments to be made by the Employer to the
Contractor as here in after mentioned, the Contractor hereby covenants
with the Employer to execute and complete the Works, trial run,

commissioning and MoM of the system and remedying any defects therein
in conformity in all respects with the provisions of the Contract.
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In Witness whereof, the parties here to have caused this Agreement to be

€xecuted the day and year first before written in accordance with their
respective laws,
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